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| TEM NO. 104 COURT NO. 13 SECTI ON Xl
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Cvil Appeal No(s). 716-717/2011
H P. MATHUR AND ORS. Appel | ant ('s)
VERSUS
STATE OF U. P. AND ORS. Respondent ( s)
(Wth appln. (s) for inpleadnent and office report)
W TH
WP.(C No. 541/2011
O fice Report)
WP.(C No. 129/2012
(Wth (Wth (Wth (Wth appln.(s) for early hearing and appln. (s)
for directions and appln.(s) for directions and appln.(s) for
directions and Ofice Report)
C. A No. 7880-7882/2011
(Wth Ofice Report)
C. A No. 6156/2012
(Wth Ofice Report)
C. A No. 9142-9144/2010
(Wth InterimRelief and Ofice Report)

Date : 15/09/2016 These appeals were called on for hearing today.
CORAM :
HON&#39; BLE MR JUSTI CE SHI VA KI RTI SI NGH
HON&#39; BLE MRS. JUSTI CE R BANUMATHI
Appel lant (s) M. Yatish Mhan, Adv.
Vinita Y. Mohan, Adv.
E. C. Vidya Sagar, Adv.

Mohan Pandey, Adv.

Vi nod Kumar Tewari, Adv.

Vi nod Kumar Tewari, Adv.
Pankaj Kumar Singh, Adv.

For

Ms.

M

M

Ms. Shal u Shar nma, Adv.
Dr

Dr

M

M . Satyam Pandey, Adv.

Pranod Tewari, Adv.

K. L. Janjani, Adv.

r Respondent(s) M. Pranod Swarup, Sr. Adv.
Anuvrat Sharma, Adv.

Al ka Si nha, Adv.

Ardhendurmaul i Kumar Prasad, Adv.

Kaml endra M shr a, Adv.

s 5 5 54550

Rakesh Uttanthandra Upadhyay, Adv.

M. Ravindra Kumar, Adv.
UPON hearing the counsel the Court made the follow ng
ORDER
Li st on next Thursday i.e. 22 nd
Sept enber, 2016.
(Madhu Bal a) (Madhu Narul a)
Court Master Court Master



